
 

    
The above notice was published in the following print media on 25th 
November 2025: 

 
1. The New Indian Express (English) - All Tamil Nadu Editions  
2. The Hindu (Tamil) - All Tamil Nadu Editions  
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The PM 2.5 level recorded at Alandur 
on Monday. Nitrogen dioxide level 
was at 9 µg/m3 against the 
prescribed standard of 80 µg/m3

80 µg|m3
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Cop assaulting bizman 
caught on cam, booked
E X P R E S S  N E W S  S E R V I C E  @ Chennai

A head constable from the West 
Mambalam police station has 
been booked on charges of  as-
saulting a businessman at a 
textiles showroom in Pondy Ba-
zaar. The victim, Siva (36), who 
runs a real estate business with 
his associate Tamilarasan (38), 
told the police the confronta-
tion arose from a long-standing 
dispute over commission dues 
amounting to `10 lakh. Both 
men hail from Thanjavur and 

reportedly had a fallout after 
Siva failed to pay commissions.

Police said Tamilarasan had 
approached his friend Senthil, 
a head constable, seeking help 
to settle the dispute. Senthil 
visited the Panagal Park area 
showroom a few weeks ago, 
where Siva was shopping.What 
began as a conversation soon 
escalated into an argument, 
and Senthil allegedly slapped 
Siva several times. The assault 
was recorded on the store’s 
CCTV cameras.

Med officers’ assn slams 
suspension of PG doctor
E X P R E S S  N E W S  S E R V I C E 
@ Chennai

THE Tamil Nadu Medical 
Officers Association (TN-
MOA) condemned the sus-
pension of  a second year PG 
doctor in the emergency 
medicine department, at the 
Rajiv Gandhi Government 
General Hospital (RGGGH), 
for allegedly failing to 
triage a patient ac-
cording to protocol. 

In the suspension 
order, Madras Medi-
cal College and RG-
GGH dean said the 
doctor was placed un-
der suspension for seven 
days for failing to comply 
with the emergency patient 
algorithm related to exami-
nation and triaging of  pa-
tients in the receiving area 
of  the casualty department. 
The order was issued on No-
vember 19.

TNMOA, in a statement, 
condemned the dean’s ac-
tion and termed it ‘illogical 
and hasty’. The association 

also urged the director of  
medical education and re-
search to immediately inter-
vene, revoke the suspension 
order and form a fair in-
quiry panel to ascertain the 
actual sequence of  events.

Suspending a PG student 
who is still under training 
without establishing super-
visory accountability is un-

warranted, unfair and 
sets a dangerous prec-

edent, it said. “How 
can a PG trainee be 
held solely responsi-
ble for the unfortu-
nate death of  a pa-

tient, when a PG is a 
student expected to work 

strictly under supervision,” 
the statement added.

A senior doctor at the hos-
pital said the PG doctor, 
without consulting superi-
ors, shifted the patient to the 
ward from the emergency 
unit. The patient collapsed 
in the ward. She should have 
consulted a professor or sen-
iors before making the deci-
sion, the doctor said.

TVK supporters 
held for assault 
of YouTuber
E X P R E S S  N E W S  S E R V I C E  @ Chennai

FOUR TVK supporters were ar-
rested on charges of  attacking 
a YouTuber outside a cinema 
hall in Vadapalani on Novem-
ber 21, after accusing him of  
uploading videos critical of  
party leader and actor Vijay.

Police identified the accused 
as Balakrishnan, Dhanush, 
Ashok, and Parthasarathy - all
residents of  Avadi. They have
been booked under BNS sec-
tions for assault, causing hurt, 
criminal intimidation, use of  
obscene language, and disturb-
ing public order.

Kiran Bruce of  Mugali-
vakkam, a content creator, told 
police that the four confronted 
him as he exited the theatre, 
questioned him about his vid-
eos, threatened to kill him, and 
mocked his earnings, and he 
sustained minor injuries. Act-
ing on his complaint, Vadapal-
ani police reviewed CCTV foot-
age and confirmed that the 
suspects were inside the thea-
tre. They were detained, pro-
duced before a magistrate and 
remanded in judicial custody.

Udhaya inaugurates 377 completed projects, distributes welfare aid 
E X P R E S S  N E W S  S E R V I C E  @ Chennai 

DEPUTY Chief  Minister Ud-
hayanidhi Stalin, on Monday, 
inaugurated 377 completed de-
velopment works in Tiruvallur 
district, executed at an estimat-
ed cost of  `333.3 crore, and laid 
the foundation stone for 211 
new projects worth ̀ 137.4 crore. 
He also commenced the distri-
bution of  welfare assistance 
worth `1,000.3 crore to 1.1 lakh 
beneficiaries.

Speaking at a government 
function at Sundaracholapuram 
in Tiruvallur, the deputy CM 
said ration cards were issued to 

2,000 people and 37,000 families 
received house-site pattas at 
the function alone. Recently, 
Chief Minister MK Stalin dis-
tributed 65,000 house-site pat-
tas at a function held in Tiru-
vallur. In the last 4.5 years, the 
state government has issued 
about 20 lakh house-site pattas, 
he added. “A patta is not a con-
cession given by the govern-
ment, it is your right. My greet-
ings to everyone receiving 
pattas today. You can now live 
peacefully and securely in your 
own homes,” he said. 

Udhayanidhi said under the 
Kalaingarin Kanavu Illam 

Scheme, 4,000 people received 
orders for constructing con-
crete houses. He also reiterated 
that from December 15, all enti-
tled women will receive `1,000 
monthly assistance when the 
scheme is expanded to include 
the remaining eligible women. 
Identity cards were also issued 
today to 50,000 women mem-
bers of  Self-Help Groups. 

In Ambattur Industrial Estate, 
the deputy CM inaugurated the 
upgraded Ambattur Estate Bus 
Terminus, modernised at `11.8 
crore under the North Chennai 
Development Scheme, and 
flagged off  51 new MTC buses.

Civic officials trying to evict us, alleges 
home that cares for 350 elderly inmates
S  K U M A R E S A N  @ Chennai

AN old-age home, mainly offer-
ing care to those abandoned by 
their families, run by Little 
Drops Public Charitable Trust 
for the past 33 years in Koluthu-
vancheri, under the Iyyappan-
thangal village panchayat, has 
accused local officials of  sus-
tained harassment and pres-
sure to evict them. 

They said that the move was 
to demolish a portion of  its 
building, allegedly to aid a pri-
vate apartment located nearby. 
The home has around 350 eld-
erly residents, including 
around 100 who are bedridden, 
many of  whom living there for 
several years.

According to the trust, MSME 
Minister T M Anbarasan visit-
ed the site on November 14 and 
stressed the need for building 
the canal. In an e-mail com-
plaint to the Chief  Minister’s 
Cell, the trust alleged that the 
minister told them to shift the 
old-age home elsewhere.

In letters  sent  to  the 
Kancheepuram collector, Pa-

dappai block development of-
ficer, Kundrathur tahsildar, So-
cial Welfare Department, State 
Human Rights Commission, 
the Chennai Metropolitan De-
velopment Authority, and and 
local police, the trust alleged 
that the panchayat’s actions 
were “arbitrary, illegal, and 
aimed at crippling their 
service.”

Residents and staff  told TNIE 

on condition of  anonymity that 
an apartment complex with 
around 10 units was built a few 
years ago near the home. Alleg-
ing violations in the construc-
tion, they said the builder had 
extended a vehicle ramp and 
septic tank onto the road.

Unable to manage sewage 
due to the absence of  a proper 
drainage line, the builder alleg-
edly attempted to construct a 

drainage channel in the name 
of  a ‘stormwater canal’, to di-
rect the outflow into a canal lo-
cated behind the premises of  
the elderly care home. This, the 
trust said, would require demo-
lition of a portion of  the 
home.

Officials from the Iyyappan-
thangal panchayat have been 
pressurising the trust to sur-
render part of  its patta land, 
staff  alleged. They claimed the 
panchayat insisted the drain-
age line must pass through the 
home’s premises for the “wel-
fare” of  the residents of  a 
street.

The home said the canal 
could instead be routed via a 
nearby street without affecting 
any buildings. They also al-
leged the proposed canal would 
function as a sewage line, as 
the street lacks a dedicated 
drainage system.

Repeated attempts by TNIE 
to reach Iyyappanthangal pan-
chayat president Jemila Pan-
durengan and the Kanchipuram 
collector for a comment were 
unsuccessful.

Drops Public Charitable Trust, which is 
home to around 350 elderly residents 
abandoned by their families, in 
Koluthuvancheri |  MARTIN LOUIS  

Deputy CM Udhayanidhi Stalin flags off buses at the Ambattur Industrial Estate bus 
stand, renovated under Vada Chennai Valarchi Thittam, on Monday |  P RAVIKUMAR

P A T I E N T ’ S  D E A T H
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S.  
No

Locker 
No.

Name of the locker holder  
and address

Rent  
due from

Overdue 
amount

1 7524BX0020
UMA MAHESWARI, 
�����������������
�������������������������

15.03.2022 Rs.16,048/-

BRANCH MANAGER 
BANK OF BARODA, ABHIRAMAPURAM BRANCH

Place : Chennai
Date : 22.11.2025

Notice to Safe Deposit Locker Hirers 
(Defaulters in Payment of Rent of Lockers)

ABHIRAMAPURAM BRANCH
No. 34, CP Ramaswamy Road,  

Abhiramapuram, Chennai - 600018.
Phone  : 044 2499 3050/4279

IN A GENTLE WAY,  
YOU CAN SHAKE THE 
WORLD ❯ MAHATMA GANDHI

NOTICE INVITING BID
Odisha State Medical Corporation Limited (OSMCL)

In front of Ram Mandir, Convent Square, Unit - III, Bhubaneswar-751 001
Tel.: (0674) 2380950, Website: www.osmcl.nic.in, Email :drugs-osmcl@od.gov.in
Bid Ref. No.: OSMCL/2025-26/ Factor /08 Date: 24/11/2025
CAD-2425:  Online Bids through e-Tender portal (https://tendersodisha.gov.
in) are invited from eligible bidders for supply of Inj. Factor VIII (EHL & VWF)
for the year 2025-26 as per the particulars mentioned below:

Sl. 
No. Particulars Date and time

1. Date & time of release of bid 24/11/2025, 3 PM
2. Date & time for submission of 

queries by E-Mail id- drugs-
osmcl@od.gov.in

25/11/2025, up to 5:00 PM

3. Date & time of Online bid sub-
mission

Start Date & Time End Date & Time
26/11/2025, 3 PM 05/12/2025, 

6.00 PM
4. Date & time for submission 

of Tender Documents, Ten-
der Document Fee and EMD 
amount as per section-IV of ten-
der document

Start Date & Time End Date & Time
06/12/2025,10 AM 12/12/2025, 

11.00AM

5. Date & time of online Technical 
bid opening

12/12/2025, 11:30 AM

6. Date of opening of Price Bid To be informed to the qualified 
bidders

The bid document with all information relating to the bidding process including 
cost of bid document, EMDs, Prequalification criteria and terms & conditions 
are available in the websites: www.osmcl.nic.in and https://tendersodisha.
gov.in. The Authority reserves the right to accept / reject any part thereof or 
all the bids without assigning any reason thereof. AIl notice will be published in 
the OSMCL website www.osmcl.nic.in. Hence the bidders are requested to 
visit OSMCL website www.osmcl.nic.in time to time for any published notice 
against the tender:

SD/- Managing Director
OSMC Ltd.,Odisha
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செவ்வாய், ந்ம்பர் 25, 20255ஆற்காடு ந்ரத்துக்கு செல்லும் பகாதை எனபைகால், 
நுங்ம்பகாக்்ம் முைல் பபகாரூர் வதரயில் 1940-்ளில் 
அதைக்்பபட்ட ெகாதைக்கு ஆற்காடு ெகாதை என்ற 
சபயர் சூட்டபபட்டது. செனதனையின பைறகுப பு்றந்ர்ப 
பகுதி்ளின வளர்ச்சிக்கு உைவியகா் இச்ெகாதை உளளது.

செனதனை ந்ரின அத்டயகாளங்ளில் ஒன்றகா் 
தி்ழ்கி்றது அண்கா ெகாதை ைர்்கா. ைவுணட பரகாடு 

ைர்்கா எனறும் அதைக்்பபடுகி்றது. இநை ைர்்காவில், 
்ஜரத் தெயத் மூெகா ஷகா ் காதிரி என்ற  முஸ்லிம் 

ை்கானின அ்டக்்ஸ்ைைம் உளளது.

CHENNAI

காயகறிகள்

பீன்ஸ் ரூ.30

பீட்ரூட் ரூ.20

பாகறகாய் ரூ.10

சுரைககாய் ரூ.10

கத்தரிககாய் ரூ.15

முட்ரடை ககாஸ் ரூ.10

ககைட் ரூ.50

சவ் சவ் ரூ.10

முருஙரகககாய் ரூ.200

கருரைககிழஙகு ரூ.20

இஞ்சி ரூ.70

பசரச மிளகாய் ரூ.40

வெணரடைககாய் ரூ.30

ககாரெககாய் ரூ.50

நூககல் ரூ.25

வபரிய வெஙகாயம் ரூ.16

சாம்பார் வெஙகாயம் ரூ.40

உருரளககிழஙகு ரூ.18

முளளஙகி ரூ.20

அெரைககாய் ரூ.35

புடைலஙகாய் ரூ.10

நாட்டு ்தககாளி ரூ.45

க�ோயமகபேடு 
மோர்க்�ட் �ோய�றி, 
பேழங�ள், பூ்க�ள் 

இன்றைய  
வி்ை நிைவரம 
(1 கிகைோவு்ககு)

நவீன் ்தககாளி ரூ.46

பூணடு ரூ.110

பழஙகள்

ஆப்பிள ரூ.90

சாததுககுடி ரூ.40

ஆைஞ்சு ரூ.35

மாதுரள ரூ.120

வகாய்யா ரூ.25

கறபூைெளளி ரூ.75

ஏலககி ரூ.70

வசவ்ொரழ ரூ.80

கநந்திைம் ரூ.40

டிைாகன் (ஒன்று) ரூ.22

திைாட்ரச (கருப்பு) ரூ.80

அன்்ாசி ரூ.40

பூககள்

சாமந்தி ரூ.120

மல்லி ரூ.2400

ஜாதிமல்லி ரூ.500

முல்ரல ரூ.950

கைாஜா ரூ.160

சம்பஙகி ரூ.140

திருமாவளவன் தலைலமயில்

எஸ்ஐஆர் கண்டித்து விசிக ஆர்்ப்பாட்டம்
ÐÐ மறைமுகமாக சிஏஏ ககாண்டு வர முயற்சி என குற்ைச்ாட்டு 

� சென்னை
எஸ்​ஐஆர்​என்​பது​மறை​முக​
மாக​குடி​யுரிறம​திருத்​தச்​
சட்​டத்றத​ககாண்டு​வரும்​
முயற்சி​என்​றும்,​அரசி​யல​
றமபறப​சிறதப​பது​தான்​
பாஜக​வின்​எண்​ணம்​என்​
றும்​விடுதறல​சிறுத்றத​
கட்சி​தறல​வர்​திரு​மா​
வளவன்​கதரி​வித்​துள்​ளார்.

எஸ்​ஐஆர்-ஐ​கண்​டித்து​
விசிக​சார்​பில்​கசன்​றை,​
எழும்பூ ர்​ ராஜரத்திைம்​
றமதாைம்​அருகக​கேற்று​​
கண்டை​ஆர்ப​பாட்​டம்​
ேறடகபற்ைது.​அபகபாது​
விசிக​தறலவர்​திரு​மா​
வளவன்​கபசி​ய​தாவது:​

பாஜக​உள்​கோக்​கத்​
துடன்​தான்​எஸ்​ஐஆறர​
றகயாள்​கிைது.​பாஜக​அரசு​
அரசி​யல்​கட்​சிகளுக்கு​
கேருக்​கடிறய​ஏற்​படுத்தி​
உள்​ளது.​விமர்​சைங்​கறள​
கசய்து​ககாண்கட​எதிர்க்​கட்​
சிகள்​இறத​ேறட​முறைப​

படுத்தி​தான்​ஆக​கவண்​
டும்​என்​கிை​கேருக்​கடிறய​
திட்​ட​மிட்டு​ஏற்​படுத்​துகின்​​
ைைர்.

கமாடி,​அமித்​ஷா​சராசரி​
அரசி​யல்​வா​தி​கள்​அல்ல.​
இநத​அதி​காரத்றத​பயன்​
படுத்தி​இந​தி​யாறவ​அடி​
கயாடு​புரட்​டப​பார்க்​கி​
ைார்​கள்.​எதிர்க்​கட்​சிகறள​
பலவீைப​படுத்​து​வது,​காங்​​
கிரஸ்,​இடது​சா​ரி​கள்,​திரா​
​விட​கட்​சிகள்​இல்​லாத​​
நிறலறய​உரு​வாக்​கு​வது​​
தான்​பாஜக​கசயல்​திட்​டம்.​
கஜயலலிதா​இருந​த​கபாது​
அதி​முக​வில்​பாஜக​தறல​
யிட​முடிய​வில்​றல.​இன்று​
பழனி​சாமி​பாஜக​விடம்​
றகபிறசநது​நிற்​கிைார்.​

க�ர �ï ¹ïą āïą
முதலில்​நீ​இந​திய​குடி​

மகைா​என்று​உறுதி​கசய்,​
பிைகு​நீ​வாக்​காளரா​என்று​
ோங்​கள்​உறுதி​கசய்​கி​

கை ாம் ​ என் ​பது​த ான்​​
எஸ்​ஐஆர்​ேடவடிக்​றக.​குடி​​
யுரிறம​திருத்த​சட்​டத்றத​
தமிழகம்​தீவிர​மாக​எதிர்த்​
தது.​எைகவ,​மறை​முக​மாக​
குடி​யுரிறம​திருத்த​சட்​
டத்றத​ககாண்டு​வநது​
கதசிய​குடிமக்​கள்​கபய​
கரட்றட​உரு​வாக்​ககவ​
எஸ்​ஐஆர்​தற்​கபாது​அமல்​
படுத்​தப​பட்​டுள்​ளது.​கதர்​
தல்​தில்லு​முல்​லுகறள​
கதர்​தல்​ஆறண​யத்​தின்​
மூலம்​கசய்து​காண்​பிக்​
கிைது.​கதர்​தல்​ஆறண​ய​
மும்,​பாஜக​வும்​ஒகர​நிறு​
வை​மாக​மாறி​யுள்​ளை.​
இவ்​வாறு​அவர்​கபசி​ைார்.

ஆர்ப​பாட்​டத்​தில்,​ரவிக்​
கு​மார்​எம்​.பி.,​எம்​எல்​ஏக்​கள்​
எஸ்​.எஸ்​.​பாலாஜி,​ஆளூர்​
ஷாே​வாஸ்,​பறையூர்​பாபு,​
துறண​கபாது​கசய​லா​ளர்​
வன்னி​அரசு​மற்​றும்​500-க்​
கும்​​கமற்​பட்​கடார்​​பங்​ககற்​
ைைர்​.

Ði வாக்ாளர் பட்டியல் சிறப்பு தீவிர திருத்தத்்தக ் ண்டிதது விசி் சார்பில் ் ண்்டன ஆர்ப்பாட்்டம் எழும்பூர் 
ராஜரததினம் ்ை்தானம் அருக் கேற்று ே்்டபபற்றது. இதில் விசி் ்த்ைவர் திருைாவளவன், து்ை 
பபாதுச் பசயைாளர் வன்னியரசு உள்ளிட்க்டார் பஙக்ற்றனர்.  படம்: எஸ்.சத்தியசீலன்

தங்கம் பவுனுக்கு 
ரூ.880 குறைநதது
� சென்னை
கசன்​றை​யில்​தங்​கம்​கேற்று​
பவுனுக்கு​ரூ.880​குறைந​
து,​ரூ.92,160-க்கு​விற்​பறை​
கசய்​யப​பட்​டது.

சர்​வ​கதச​கபாருளா​தார​
நில​வரத்​துக்கு​ஏற்ப​தங்​கத்​​
தின்​விறல​நிர்​ண​யிக்​கப​படு​​
கிைது.​அநத​வறக​யில்,​கடநத​
28-ம்​கததி​ஒரு​பவுன்​தங்​கம்​
ரூ.88,600​ஆக​இருந​தது.​​
ேவ.8-ம்​கததியில்​இருநது​
தங்​கத்​தின்​விறல​உயர்ந​
தது.

இ ந ​நிறல​யில்,​ கசன்​
றை​யில்​தங்​கம்​கேற்று​
பவுனுக்கு​ரூ.880​குறைந​து,​
ரூ.92 ,160-க்கு​விற்​பறை​​
கசய்யப​பட்​டது.​ஒரு​கிராம்​
தங்​கம்​ரூ.110​குறைந​து,​
ரூ.11,520-க்கு​விற்​கப​பட்​டது.​
24​காரட்​தங்​கம்​ரூ.1,00,536​
ஆ க ​ இருந​த து.​ இது​
கபால,​கவள்ளி​கிரா​முக்கு​​
ரூ.1​குறைந​து,ரூ.171​ஆகவும்,​
கட்டி​கவள்ளி​கிகலாவுக்கு​
ரூ.1,000​குறைந​து,​ரூ,1.71​
லட்​ச​மாக​வும்​​இருந​தது.

அரசியல், சமூக அமைப்புகள் தஙகளது சசய்திகமள எஙகளது 
நாளிதழுக்கு மின்னஞசல் வழியாக அனுப்்பலாம்.  
½ன�ä�ï ā�வ¿� SUHVV�UHOHDVH#KLQGXWDPLO�FR�LQ

அதிமுக உரிமை மீட்புக் குழு, கழகைாக ைாற்றம்
ÐÂ டிச.15-ம் தேதி முக்கிய முடிவு எடுப்போக ஓபிஎஸ் திடீர் அறிவிபபு

� சென்னை
அ​தி​முக​கதாண்​டர்​கள்​உரிறம​
மீட்​புக்​குழு,​இனி​உரிறம​மீட்​புக்​
கழக​மாக​கசயல்​படும்​எை​ஓ.பன்​
னீர்​கசல்​வம்​தறல​றம​யில்​ேடநத​
கூட்​டத்​தில்​தீர்​மாைம்​நிறைகவற்​
ைப​பட்​டுள்​ளது.​டிச.15-ம்​கததி​
எடுக்​கப​கபாகும்​முடிவு,​அரசி​
யல்​வரலாற்​றில்​திருப​பு​முறை​
யாக​அறம​யும்​என்று​ஓ.பன்​னீர்​
கசல்​வம்​கதரி​வித்​துள்​ளார்.

அதி​முக​கதாண்​டர்​கள்​உரிறம​
மீட்பு​குழு​மாவட்​டச்​கசய​லா​ளர்​
கள்​ஆகலா​சறைக்​கூட்​டம்,​அதன்​
ஒருங்​கிறணப​பாள​ரும்,​முன்​ைாள்​
முதல்​வரு​மாை​ஓ.பன்​னீர்​கசல்​
வம்​தறல​றம​யில்,​கசன்றை​
கவப​கபரி​யில்​கேற்று​ேறட​கபற்​​
ைது.​​இநத​கூட்​டத்​தில்,​‘இது​வறர​
அதி​முக​கதாண்​டர்​கள்​உரிறம​
மீட்பு​குழு​வாக​கசயல்​பட்டு​ககாண்​
டிருநத​அறமபபு​,​இனி​அதி​முக​
கதாண்​டர்​கள்​உரிறம​மீட்பு​கழக​
மாக​கசயல்​படும்.​கூட்​டணி​கதாடர்​
பாை​முடிவு​கள்​எடுக்க​ஓ.பன்​னீர்​
கசல்​வத்​துக்கக​முழு​அதி​காரம்​

வழங்​கப​படு​கிைது’​எை​2​தீர்​மாைங்​
கள்​நிறைகவற்​ைப​பட்​டை.

பின்​ைர்,​இக்​கூட்​டத்​தில்​ஓ.பன்​
னீர்​கசல்​வம்​கபசி​ய​தாவது:

சில​சுயேல​வா​தி​கள்​சர்​வா​தி​
கார​கபாக்​ககாடு​அதி​முகறவ​
வழிேடத்த​முற்​பட்​ட​தால்​11​கதால்வி​​
கறள​சந​தித்து​உள்​ளது.​தான்​

கதான்​றித்​தை​மாக​நிர்​வாகத்றத​
றகயில்​எடுத்​து,​இன்று​ோம்​கண்​​
ணீர்​விட்டு​அழும்​சூழ்நிறலறய​
உரு​வாக்​கிய​வர்​களுக்கு​தக்க​
பாடம்​புகட்ட​கவண்​டும்​எை​ேம்​
நிர்​வாகி​கள்​கதரி​வித்​துள்​ளைர்.

அதன்​அடிப​படிறட​யில்,​எதிர்​
கால​திட்​டங்​கறள​வகுத்து​மீண்​டும்​

எம்​ஜிஆர்​எதற்​காக​அதி​முகறவ​
உரு​வாக்​கி​ைாகரா​அநத​கோக்​கத்​
தில்​கசயல்பட​றவப​கபாம்.

வரும்​டிச.15-ம்​கததி​மீண்​டும்​
நிர்​வாகி​கள்​மற்​றும்​மாவட்​டச்​
கசய​லா​ளர்​கள்​கூட்​டம்​ேடத்​தப​
படும்.​அதற்​குள்​அதி​முகறவ​மீண்​
டும்​ஒருங்​கிறணத்து​ஒற்​றுறமப​​
படுத்த​கவண்​டும்.​அப​படி​ேறட​
கபை​வில்றல​என்​ைால்​உரிறம​
மீட்பு​கழகம்,​தமிழக​மக்​கள்​​
ஏற்​றுக்​ககாள்​ளும்​முடிறவ​எடுக்​​
கும்.​அநத​நிறலக்கு​எங்​கறள​​
தள்ளி​விடாதீர்​கள்.​டிச.15-ம்​
கததி​எடுக்​கப​கபாகும்​முடிவு,​
அரசி​யல்​வரலாற்​றில்​திருப​பு​
முறை​யாக​அறம​யும்.​திருந​
த​வில்றல​என்​ைால்​அன்​றைய​
திைம்​திருத்​தப​படு​வீர்​கள்.

இவ்​வாறு​அவர்​கபசி​ைார்.
இநத​கூட்​டத்​தில்,​எம்​எல்​ஏக்​கள்​

ஆர்​.​றவத்​திலிங்​கம்,​ஐயப​பன்,​
எம்​.பி.​தர்​மர்,​முன்​ைாள்​அறமச்​
சர்​கவல்​லமண்டி​ேடராஜன்​மற்​
றும்​​மாவட்​டச்​கசய​லா​ளர்​கள்​,​
நிர்​வாகி​கள்​​கலந​துககாண்​டைர்​.

Ði அதிமு் ப்தாண்்டர்்ள் உரி்ை மீட்பு குழு ைாவட்்டச் பசயைா 
ளர்்ள் ஆகைாச்னக கூட்்டம் ஓ.பன்னீர்பசல்வம் ்த்ை்ையில்  
பசன்்னயில் கேற்று ே்்டபபற்றது.    படம்:எஸ். சத்தியசீலன்
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